
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2303 187 2490 57 3 60 14 0 14 2346 190 2536

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

0 0 0 76 11 87 0 0 0 22 17 39

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3933 2541 6474 4 31 35 6 17 23 3931 2555 6486

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

1 3 4 899 328 1227 0 0 0 153 196 349

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

MAY, 2020

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


